
3W5 Written Anw tr$ JYAISTHA 1$, 1889 (SAKA) Written Antwm  3746

QoM fM lfitlA  ftMH at
F ilia  Airport

IMS. Shri K u ril Nand:
Shri I. B. Singh: 
Shri Bharat Slash Chauhan: 
Shri Ranjit sb «h :

V tU  the Minister o f Finance be 
pleased to etate:

(a ) whether it ia a fact that 900 
tolas of gold was recovered from 
two passengers at the Palam Airport 
on the 10th April, 1987;

(b ) if so, the action taken against 
the persons concerned; and

(c ) the steps taken or proposed to 
be taken to atop such snuggling in 
future?

The Deputy Prime Minister and 
Minister ot Finance (Shri Morarji 
Deaal): (a ) On 10th April, 1967, 500
tolas of gold bearing foreign mark­
ings was seized from a passenger at 
the Palam airport when he arrived 
from Bombay.

(b ) Besides the passenger con­
cerned, two other persons have been 
arrested. Investigations are in prog­
ress. The three persons arrested 
have since been released on bail.

(c ) The Customs officers are al­
ready alert. Besides maintaining 
strict vigilance at a ll vulnerable 
places of smuggling from abroad, 
intelligence is gathered from various 
sources about the activities and 
movements of persons suspected to 
be engaged in smuggling gold.

Blae M ala it  R m kkt B ung* 
Pi«)eet

ISM. Shri Madha Liamye:
Shri Oaatgii Fernandes:
Dr. Bam Maeahsr Lafela:

W ill th* Minister o f Irrigattnai ■■■ 
Power be pleased to state:

(a) the number o f blue prints at 
the Ffcrvfcfca Barrage Arajoct which 

taka# oat;

(b ) to whom they were distributed;

(c ) whether any blue print is mis­
sing;

(d ) whether a copy has found its 
way to Pakistan;

(e ) if  ao, whether Government have 
examined /inquired into the security 
aspect o f this; and

( f )  the results o f this examination/ 
inquiry?

The Minister o f Irrigation and 
Power (Dr. K . L. Bao): (a) and (b ). 
It is not clear which particular plans 
or blue prints, the hon. Member is 
refering to. Plans and blue prints 
are supplied to all those concerned 
with the planning, design and execu­
tion of the Project.

(c ) to (f). These relate to a matter, 
which is under adjudication in a 
court o f law at Calcutta.

Noising Career

1847. Shri Limaye:
Shri George Fernandas:
Shri S. M. Banerjee:
Dr. Baas Manohar Lohla:
Shri Kanwar Lai Gupta:
Shri 8. K . Taparlah:
Shri M. I .  Patel:

W ill the Minister o f Health ant 
Family Planning be pleased to state:

(a ) whether it is a fact that girls/ 
women in States other than Kerala 
are not coning forward to take m in­
ing career- and

(b ) the steps the Central and State 
Governments have taken to otter 
inducements sucn as stipends/hostels/ 
living quarters to attract girls in 
larger numbers?

The Minister o f Health a rt Family 
Planning (Dr. S. Chandrasekhar): (a )
No.

(b ) Trainees, undergoing training 
for Diploma in Nursing, whether in 
Central Government or State Govern­
ment institutions are paid stipends 
and provided with hostel accctmnoda-




